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Reviews and Anousd Reperts of Indian
Petro-chemicals Ltd. and
Lubrized India Ltd. for 1970-71

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR
SINGH): I beg to lay on the Table
a copy each of the following papers
(Hindi and English versions) under sub-
section (1) of section 619A of the Com-
panies Act, 1956 :—

(1) (i) Review by the Government on

working of the Indian

Petro-chemicals Corporation
Limited for the year 1970-71.

(i) Aonual Report of the Indian

Petrochemicals Corporation

Limited for the year 1970-71

along with the Audited Ac-

counts and the comments of

the ComptroHer and Auditor

General thereon, [Placed in

library. See No, LT-3419/72.]

2 @) t-l:..:\«'ie\!w by the Government on

working of the Lubrizol
.l;;diu Limited for the year 1970-

{ii) Angual Report of the Lubrizol
India Limited, for the vyear
1970-71 along with the Audited
Accoun®® and the comments: of
the Comptroller and Auditor

thereon.

[Placed In Mbrary. See W
. & .
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SRAVANA 27, 1894 (SAKA)

Business of the
House

182

SHRI PILOO MODY (Godhra): Sir,
I have to make a submission. I have
given notice of a Calling Attention. I
have submitted to you three times about
it, in addition to writhig a letter. I have
not received even a reply.

MR. SPEAKER : Your Calling Atten-
tion on Morarka Group did come up.

SHRI PILOO MODY : I am referri
to one about the Food Corporation o
India. Apart from tabling it, I have
written to you also and three or four
days are over.

MR. SPEAKER : I have not got it
I will look into that. got it yet.

12.31 brs.

BUSINESS ADVISORY
COMMITTEE

FIFTEENTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR): I beg to present the
Fifteenth Report of the Business Advi-
sory Committee.

BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAJY
BAHADUR): With your permission, Sir,
I rise to announce that Government
Business during the week commencing
z!'fr:;tfay. the 21st August, 1972 will con-

(1) Consideration and passing of :
E;z Wild Life (Protection) Bill,
;l:';)\fiaciticlnri}g%‘morial (Amend-

5 as passed
Rajya Sabha, o

(2) Consideration of any item of Gov-
eroment Business carried over
from today’s Order Paper.

3 Discussion on the Resolution seek-
ing disapproval of the Tron and

Steel Company ng over of
:;;namz;m) inance, 1972
consideration and i
the Iron and nSt.eal Pé:::' of

s pany
(Takin
Bill, 1 9872 over of Management)



